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OFFICE ORDER

Pursuant to assumption of chatge by Shri Kamal Singh Goondli as Joint Controller of
Patents & Designs, he is hereby allotted following wotk in the Office of the Controller General
of Patents, Designs & Trade Marks, Mumbai.

L. Prepatation of MIS Report of IPO.

2, Co-ordination for implementation of work related to IPO process re-engineering (Part I, 11
and I1IT),

3. He will be assisted by 1) Shri Sumedh Prabhakar Kadam, Examiner of Patents & Designs,
Patent Office, Mumbai (for Patent, Design and RGNIIPM) and 2) Shri Tushar A. Ingale,
Examiner of Trade Marks & GI (for Trade Marks, GI and Copyright).

4. He shall report to the Controller General of Patents, Designs & Trade Marks (CGPDIM).

2, This issues with the approval of the Controller General of Patents, Designg)& Trgde
Marks
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To:

. Shri Kamal Singh Goondli, Joint Controller of Patents & Designs, O/o CGPDTM, Mumbai
. Shri Sumedh Prabhakar Kadam, Examiner of Patents & Designs, Patent Office, Mumbai
. Shri Tushar A. Ingale, Examiner of Trade Marks & GI, TMR, Mumbai.
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Copy to:

1. Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

2. Heads of Office, Trade Marks Registty, Ahmedabad, Chennai, Delhi, Kolkata and
Mumbai,

Head of Office, RGNIIPM, Nagpur

Head of Office, GIR, Chennai

Head of Office, Copytight Office, Delhi

6. Office Order file

Guard file.

Hindi version follows
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